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DISCUSSION UNDER RULE 193

Need to improve the infrastructure
at airports in view of increase in
passenger and cargo trafic

MR. CHAIRMAN : We are now taking up item No. 34: "Discussion regarding
need to improve the infrastructure at airports in view of increase in passenger and

cargo traffic". I give the floor to Shri Kharabela Swain to start the discussion.

SHRI KHARABELA SWAIN (BALASORE): With your permission, can I speak
from this seat? If you so wish, I can go to my seat and speak from there.

MR. CHAIRMAN: It is okay.

SHRI KHARABELA SWAIN: Sir, in the last Monsoon Session of Parliament, [
had given a 'Half-an-Hour' Notice on this particular subject, which was admitted
by the hon. Speaker, but it could not be taken up, and I was asked to take up this
matter by way of a discussion under Rule 193 in the next Session, that is, this
Session. | wish to express my gratitude to the hon. Speaker for bringing in such a
topic for full discussion here. The hon. Speaker, on many occasions, has admitted
here that 'civil aviation' has become the most popular Ministry because each and
every hon. Member wants to raise a question pertaining to that Ministry.

When I rise to raise these problems with regard to improvement of
infrastructure in airports, I am not going to criticise the Government or the Civil
Aviation Minister because I know that he has done an excellent job and I must
congratulate him that within a very short span of one-and-a-half years, he has risen
to the occasion and he has seen to it that India, on the way of becoming a super
power, creates the infrastructure it needs. I again congratulate you, Mr. Minister,

for your excellent job.



THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI PRAFUL PATEL): Thank you very much.

SHRI KHARABELA SWAIN : The only thing is, I will bring in some of the
inadequacies which you have already mentioned on several occasions by way of
answering the questions relating to Calling Attention notices and other things.
Still, in a consolidated way, in a comprehensive way, [ will bring in some of these
problems to your kind notice and on which most of the Members of this House
and I would like to have a reply from you.

Sir, air travel has never been a mass mode of transport in India; it has
always been the railway sector or the road sector. However, the overall situation in
the world is forcing India to be so, that means, air travel is going to be the mass
mode of transport in the days to come.

The other day, in the Commonwealth Parliamentary Association, which
was held last weekend in Delhi itself, the Pakistani delegation very grudgingly
admitted that economically India 1s becoming another China. They admitted this
very grudgingly. Economically, India is also going to be a super power. The
Government desperately wants to attract FDI to attain eight per cent GDP growth
rate annually. The Government also desires that India should become a hot
destination for foreign tourists who would bring in a flow of foreign currency. To
attract foreign tourists, the aviation sector must grow. Of course, it is growing but
it must be opened up sufficiently for all.

[ had visited Thailand recently and I was very surprised to find that the Thai
Government removed all quotas on incoming flights to Bangkok. Thai
Government issued orders that any foreign aircraft can come in any time and bring
in any number of passengers to Thailand. We too opened up our aviation sector.
We opened up the sector to a great extent in the last couple of years. But, do we
have the infrastructure that is required to manage this ever-growing sector of civil

aviation?



Previously, the Indian Airlines had the monopoly in this sector. Now, there
are many other private airlines in business like Jet Airways, Sahara Air, Air
Deccan, Kingfisher, Spice Jet, etc. I hear that many other airlines like Indigo,
Paramount, Music, and so many others are going to come. In the last year's Air
Show in Paris, it was the private airlines from India that have placed the orders for
the highest number of aircraft. They ordered for more than 300 aircraft. One single
private airlines of India, the Indigo Airlines, ordered 100 aircraft. When we are
going to have so many airlines operating in the country, with so many aircraft
around, how do we accommodate all of them in our airports?

In 1990s, for the first time when we opened up our civil aviation sector,
when we opened our skies, it was done without adequate preparation. Now also,
India is not a matured market. India has some 180 aircraft only whereas the United
States of America has about seven thousand aircrafts and the Western European
countries have about five thousand aircrafts. Indian aviation sector is not mature, it
1s trying to mature and it is going to mature. The cheap air fares being offered by
the 'no-frills airlines' like Air Deccan and others, have seen to it that Indian
aviation sector will grow at an annual average of 25 per cent over the next five
years.

There are 80 operational airports in India. Most of them do not have
adequate infrastructure. You will be surprised to know that most of these 80
airports do not even have the basic navigational aids. Except the runway, there is
hardly anything available. In some of the airports, minor tasks like acquisition of
50 acres of land are pending for years together.

World-wide, the aviation turbine fuel accounts for 15 per cent of the
operating cost. In India, it accounts for 30 per cent. You reduce the cost of aviation
turbine fuel, and you will find that it will be compensated by the growth in the
number of the aircraft, number of the passengers and cargo coming in. Because of

the higher consumption, the Government will also not lose its duty.



We have two major airports in the country - one at Mumbai and the other in
Delhi - which account for more than 60 per cent of the total cargo and air
passenger traffic in the country. But they do not have the required infrastructure. I
will give you one example. They require rapid exit-transit ways and taxiways.

They require advanced air traffic management, upgraded software, and new
parking space. All these things are required. Another problem is that most of the
airlines want to park their aircraft only in Delhi and Mumbai, which is creating
further more congestion in these two major international airports of the country.
Everybody knows that because of heavy traffic before landing, aircraft takes a
chakkar for about 15 or 30 minutes. It hovers over the airport for that long. You
would be sitting, and just waiting for the aircraft to land. Somebody said that in
the dead of night, he had to wait for one and a half hours for his aircraft to just
land in the Delhi airport.

Aviation turbine fuel is consumed at the rate of Rs.15,00 per minute. That
means, just for landing, an aircraft has to spend more than Rs.30,000.

Mumbai airport handles 30 per cent of all the arrivals and departures but in
Mumbai you will find that at one point of time there would be only one landing or
one take off. As I have perceived in some other airports in the West like Frankfurt
or Heathrow, many aircraft land and take off at the same time. In our country, we
have not come to that standard. I feel very sad and depressed when I return from
abroad to our international airports like Mumbai and Delhi. Even Bangkok and
Kuala Lumpur have built state of art airport. I feel ashamed. We are wanting to
become a Superpower and we are wanting to become a permanent Member of the
Securing Council but we are not able to build an airport even of the standard of
Kuala Lumpur and Bangkok. Take the example of these airports and compare it
with our airports of Mumbai and Delhi.

Delhi and Mumbai airports have the second runway. But one of these
runways is hardly used for 10 per cent of the time. What is the reason? The

reason 1s that because of their faulty alignment does not suit wind direction



required for take off and landing 90 per cent of the time. Though there is a second
run way in Delhi and Mumbai, they remain unutilised. There are not enough
security check areas; there are not enough baggage carousels they do not have any
high speed taxi ways; and most of the time, aircraft block the runways for a longer
time.

Even some months before, in Mumbai, when one Air India flight was about

to land, a stray dog crossed the runaway resulting in the delay of 20 minutes for
that landing of that aircraft. Moreover, it had a cascading effect for other flights
which were to land. In Mumbai, you will find that merely one-third of the airport
is overrun by slums.
Take the example of Kolkata airport, each aircraft in Kolkata spends two minutes
for backtracking on the runways because its expansion has been stalled by a
mosque at the end. Aircrafts coming to land in Kolkata Airport will have to
double the distance between themselves. In all other cases, it is ten miles between
them but in Kolkata, it 1s 20 miles because of these reasons.

In Bangalore Airport, the incoming aircrafts will have to wait up to ten
minutes for an aircraft in one of the nine parking bays to move out because when
an aircraft is coming, the other aircrafts will have to wait for ten minutes. Unless
and until the other aircraft lands, this aircraft cannot go. This 1s the problem in
Bangalore Airport. In Delhi Airport, there are 440 landing and taking offs that
take place in a day. But it has got only five conveyor belts for clearance of
baggage and one security holding area for the private airlines. If we go by the Jet
Airways, it is totally jammed during the peak hours. If we could have a new
runway in Delhi and Mumbai, it will increase the size of the airport four times..
(Interruptions)

MR. CHAIRMAN : Kindly be brief.
SHRI KHARABELA SWAIN : I am the first speaker. . (/nterruptions)
MR. CHAIRMAN: The time of your Party is limited and there are other speakers

also from your Party. I know the rules also. Please be brief.



. (Interruptions)

SHRI KHARABELA SWAIN : The main thing in an airport is the fast clearance
of passengers. The faster you clear the passengers, more the money you earn. But
here it is not the case because of lack of infrastructure. The Airports Authority of
India 1s having a shortage of manpower. Till some months ago, they did not have
the Member (Operations). I do not know whether they are having one now. The
maintenance of the airports is done by the Member (Operations). Till two to three
months back, they did not have the Member (Operations).

Most of the airlines want to have their hubs in Mumbai. I would request the
hon. Minister that he should see to it that airlines shift their hubs to other places
like Chennai, Kolkata and Ahmedabad. Only Sahara Airlines has agreed to shift its
base to Hyderabad. Everybody wants to start the operation from Mumbai. [ would
just like to put one question to the hon. Minister about the parking lots which they
are going to build. When will it be operational? When will it be completed?

Another thing I want to say 1s that Delhi and Mumbai airports are built to
cater to 1.5 times of the current load. It is more the inefficiency than the
inadequacy that is posing a lot of problem for the passengers and the cargo. I
would request the Minister to see that passenger take-in and take-off can be
improved with the existing infrastructure through better management. So, will the
hon. Minister see to it that there is better management so that the take-in and take-
off time can be improved. It should be done with very effective utilisation of the
existing resources. According to the International Civil Aviation guidelines, Delhi
and Mumbai should handle 45-50 take offs and landing per hour. But actually,
they are handling only 24-30 aircrafts per hour. The Frankfurt Airport handles 20
times more traffic than Delhi and Mumbai with three to four time more
infrastructure. Their infrastructure is being maintained. It is being managed most
efficiently. In Terminal 1B of Delhi Airport, it has a capacity of 600 passengers
per hour but during the peak hours, it has around 1800 passengers. But the

Terminal 1A can accommodate 1200 passengers but during the peak hours you



will find 800 passengers. So, I would like to know from the hon. Minister if he 1s
going to add more terminals to the existing strength.

So, I would like to know from the hon. Minister if he is going to have more
terminals.

While I am going to conclude in two to three minutes, I would ask the hon.
Minister about the question of shortage of pilots. In India, that is why, a lot of
poaching is going on. One airline is trying to lure away the pilots from the other
airlines. It 1s going on. Airlines have even gone to the court to file cases against
their own pilots. In June last, 12 passengers were stranded in Lakshadweep's
Agathi Airport because all of a sudden, the pilot of the Indian Airlines left the
Indian Airlines and joined some other airlines. That is why there was no pilot to
fly back the aircraft to the mainland.

Sir, India needs 3,000 pilots, double the existing numbers of what we are
having, and now we have borrowed some of the pilots from the foreign countries,
which cannot be a permanent solution. We are only having one pilot training
institute, which is in Amethi. I would put a question to the hon. Minister. What is
he going to do about pilots because when we are just going to have 300 more
aircraft in the very near future, which would require 10 pilots per aircraft, we
would be requiring about 3,000 pilots? What is he going to do about 1t? Should
we just simply go on importing them from foreign airlines? Therefore, I would
appeal to the hon. Minister that he should see to it.

Then, what about the airports which he is going to develop in the States? In
my own State, in the western Orissa, there are so many steel plants which are just
coming up. From the Second World War period, we are having one airport at
Jharsuguda. Runway is available there. Similarly, in Rourkela also, another
runway is available. So, will the hon. Minister see to it that at least in the western
Orissa another airport, the green field airport comes up?

May [ draw the attention of the hon. Minister of Civil Aviation?.

(Interruptions)



SHRI PRAFUL PATEL : I am writing everything. You said about Orissa,
Rourkela. I am noting down everything. (Interruptions)

SHRI KHARABELA SWAIN : It is the most important thing which I am raising.
It is about Orissa. There is only one Indian Airlines' flight, which goes to Orissa.
It i1s from Delhi to Bhubaneshwar. It lands there at 3 o' clock. That means, in the
noon, you waste the entire day, when you go from Bhubaneshwar to Delhi or
Delhi to Bhubanehwar.  So, Mr. Minister, can it not be possible that you can
introduce a morning or evening flight to Bhubaneshwar so that at least we would
not waste the entire day?

Last but not the least, Mr. Minister, we have been hearing for the last five
years that during foggy days you have the landing instrument there and by
utilising it, even during foggy period the aircraft can land. But all the time you are
replying that the pilots have not been trained. What has happened to that? If no
other Civil Aviation Minister in the past has taken it up, would you also not do it?
You are such an excellent Minister. You have done excellent job, and I hope that
you would train the pilots who -- just like Heathrow Airport, Western airports and
American airports -- should also be able to land their aircraft even through the
densest of the foggy situation.

I hope and I expect from you, Mr. Minister, some return for Orissa because
[ am praising you very much.

With these words, I conclude my speech.
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MR. CHAIRMAN : I am calling Shri Tathagata Satpathy to speak. He may

please conclude within five minutes.



SHRI TATHAGATA SATPATHY (DHENKANAL): Mr. Chairman, thank you
very much for giving me short time to speak on this issue. I have noticed a very
interesting thing. Most of the MPs would have travelled abroad. We have noticed
that in the case of all other cities, whether it is Singapore, Hong Kong, New York
or Washington, the airports are situated near a water body. They are situated near
a sea or a big river. But there is always a water body. I, as a flier who still holds a
valid PPL, have noticed that this has a particular effect. It has a utility. =~ What
happens is that when an aircraft is in distress, when it is nearing landing or taking
off or if there is an engine failure, the water body nearby always helps the pilots to
make emergency landing. In today's modern aircraft, mostly they have systems
where if the aircraft lands in water, most of the passengers would survive. Many a
time, if the aircraft falls in water, it can be repaired at a minimal cost. But
unfortunately, whether it is the IGI Airport at Delhi or the slum-encircled airport at
Mumbai or it is the small airport at Bhubaneswar, we see that there is no water
body in these places. Somehow nobody, in the past as well as today, took this
simple thing into account. I am unable to understand why none of our planners
thought of it what everybody else in every other country could think of. What is
the reason?

The issue being discussed today 1s the 'upgradation of airports'. It is not
only the small example of toilets being very dirty or very unhygienic even at our
international airports that we are concerned about. We are also concerned about
the visible lengthening of landing time in most of our major airports because we
do not have the facilities, we do not have the requisite runways. Even our Air
Traffic Control is not fully equipped. So, we are unable to grow along with
demand. It is said that international air passenger traffic in India has grown by
17.41 per cent during the period from April to June 2005. Whereas in the
corresponding period, international traffic has grown by 14.5 per cent.

[ would like to repeat what Shri Kharabela Swain stated while starting the

debate. That 1s, today the air traffic, especially the passenger traffic, 1s not



exclusively limited to the rich and the wealthy only. I should thank the hon.
Minister because he has, very recently, introduced apex fares to Orissa for the first
time. As with NIS and many other issues, Orissa has got used to being deprived
of and being kept aside. But thanks to the hon. Minister because he has been very
kind enough to do this for Orissa. If the growth of air traffic in India 1s even 10
per cent annually, in seven years' time it will not grow by 70 per cent. But it will
nearly double. When it doubles, do we have the ability and the capability to
handle that kind of traffic? We do not have runways. We do not have even simple
things like aero bridges, which even the small countries have. If it rains,
passengers who get down have to get wet to reach a bus or to walk across to the
tarmac building. We lack in very basic infrastructure also which needs immediate
attention.

Sir, first of all, with aircraft hanging around for long time before landing,
we are using up much fuel which eventually is a drain on the economy of the
nation. [ remember a news, a few years ago, when a child was killed on an
escalator at the IGI Airport. This underlines the need to make airports not only
modern but extremely safe for people who do not know how to use modern
gadgets. It is because if you go to Indira Gandhi Airport at night when there are
many international flights, the kind of passengers leaving India it has to be seen to
be believed. They are extremely poor and also rustic. When the Airport is
modernized, it has to be kept in mind that we are dealing with the public which is
probably not used to Aero-bridges and things like that. But that does not mean
that you make them climb staircases and you make them run across the runways to
reach the aircraft. You have to keep in mind their safety also which is not being
done at the moment.

Sir, there is a need to segregate air traffic like where you have jumbo
landings. On the same runways, you have 4-seater and 6-seater aircraft landing.
There is no segregation, which eventually is going to clog the traffic even more as

more and more aircraft come into play.



Sir, we have the Director General of Civil Aviation. It is the single body
which regulates air traffic and safety. It not only certifies air-worthiness of aircraft
but also handles the traffic. DGCA needs to have urgently one branch in Kerala,
say, Thiruvanthapuram, one in Bhubaneswar, one branch in the hon. Minister's
Constituency, or, Mumbai or Pune - wherever he thinks fit - and, of course, one in
Delhi. This is necessary because that is the only Authority. (Interruptions) Sir,
within two minutes, I will finish. That is only Authority which will take care of the
growing demands of air traffic. As far as I know, they delay everything there.
Even after a minor air crash, to get a report out of DGCA, it takes years together.
So, they need to have more manpower because with the Open Sky Policy, and the
air traffic revolution taking place, matching sustained organisational response and
changes need to be immediately taken care of on the ground.

Sir, I would like just to mention that there is a need to have an air
regulatory authority on the lines of TRAIL I am a member of IT Committee. We
deal with the Department of Telecom. If you remember, the Department of
Telecom earlier was not only a regulatory body or a service provider but also the
adjudicator for any issue that arose in that sector. But with the opening up of the
telecom sector, the Government also saw that with so many players coming into
field, it 1s necessary to have a guasi-independent body as TRAI.

Similarly, I feel that dumping everything on the Airports Authority of India
(AAI) is not a correct move. The Government has to have a separate body which
will formulate policy and will adjudicate. The Airports Authority of India could
be kept exclusively for providing services because they should not be doing

everything together.

Sir, the last point is that Mr. Giovanni Bisignani, Director General and
CEO of IATA was in India last October. He was reported in the Financial

Express on 21 October 2005 as saying that India is facing an emergency situation.



"India 1s facing an emergency situation. The Government has to act
quickly in upgrading its civil aviation facilities immediately."

17.00 hrs.

He has repeated that. I would like to know from the hon. Minister what
action has been taken since then. This gentleman Mr. Giovanni Basignani is the
Chief of the IATA. He is considered as the head of the International Air Traffic
Authority all over the world. His word should be the last word. If India cannot
respond to the comments of a man of his stature, it is indeed very sad for the
nation.

Now, I make my last two points quickly. First 1s the growth in air cargo. |
would like to mention here that the Bhubanswar Airport is very strategically
located. If you look at the map geographically, you will see that flights coming in
from Malaysia, Thailand, Myanmar as also from all other countries, they over-fly
Bhubaneswar. So, that Airport needs the hon. Minister's immediate attention.
Money has been given for the lengthening and expansion of the runway. Not only
the runway but also the tarmac, the night landing facilities, air traffic control and
all these have to be modernised.

Coming to the Instrument Landing System, there is a huge difference
between yesteryears and today. India needs to modernise that at all the airports,
especially at the State Capitals which should necessarily and mandatorily be made
of international quality. In fact, Bhubaneswar especially needs immediate attention
because that has the facility for receiving more air cargo. As we have seen, air
cargo is estimated to grow at a compounded annual rate of 6.2 per cent for the next
twenty years as against the annual 4.8 per cent growth in passenger traffic in the
corresponding period. Therefore, Bhubaneswar is the right target. Of course
Thiruvananthapuram - I am sorry I missed out your constituency - is another
target. These two places need immediate attention of the hon. Minister.

At the end, I would like to thank you for giving me this opportunity to

speak on this subject today.
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17.04 hrs. (Shri Giridhar Gamang in the Chair)
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SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): Mr. Chairman,

Sir, before [ start, I would like to know whether I can speak in Telugu.
AT AGIET : 39T AT Ugol e ¢d, dl cIIEAT g SArdr|
SHRI ARUNA KUMAR VUNDAVALLI : There is no translator. What is to be

done? That is why I have asked the Chairman in Telugu..(Sdd4ld) Hol sIC

fear g1 g MW # F Nermw & a1v) 38% a9 s & fav



$TTcY §3M, Afhel UTAlgTHT QI gl YU YAk §Ed §8T T
JNCEEIGY
SHRI P. KARUNAKARAN (KASARGOD): That is true in case of Malayalam
also. There is no interpreter of Malayalam. They should appoint more
interpreters.

SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): One more Interpreter is

required.. (Interruptions)

FANfY ARG : 39 o] 3@ T dEd ST

...(CTaYTT)




A IFOT FAR FosEed! : FHUMA Heled, H TS A IR E,
Merall & fFaX & 3mr g1 AT g § & grEes, qO, AR &
TRAIEH  F 9gd IHTOT YGAC &1 @ gl a6 AR F gl
Y YA H I gl A Aeraly & fRar @ 3w g sAfow AL #A
TRIET & Redee & 6 & Toedl & WRAE @) 8 3T HY i the

importance of Rajahmundry is growing like anything because of the ONGC wells.
We are finding very big reserves of natural gas and petroleum. Recently, people
from Gujarat have found petroleum reserves. The Reliance company has found
petroleum reserve. The ONGC has found petroleum reserve. The first question
that all the industrialists, when they want to go there, ask i1s whether there is air
connectivity or not. Unfortunately, in spite of having an airport there, somehow
for the last 18 years after the Vayudoot was suspended, there has been no air
connectivity. We have already brought this to the notice of the hon. Minister. He
has promised us that from December, perhaps, they are going to provide air
connectivity or fly aircraft to Rajahmundry and also to Cuddapah which is equally

an important district in Andhra Pradesh.

Using this opportunity, # 37d # IEI g dlgaT § & #A #gey,
g ¢ HERISC &l Teh 1T FHS 3R AN @M & TIGIC Al YT |

SHRI PRABODH PANDA (MIDNAPORE): Sir, I must thank you as this subject
is already admitted for discussion. On the other day, during Calling Attention the
Minister had kindly replied to so many aspects. [ am not going to repeat all those
things.

Sir, what is our expectation? The expectation of our country is that our

airports should achieve world standards or Asian standards. But so far as the



performance is concerned, it 1s not adequate. On the other day I was inspired when
the hon. Minister in course of his reply had told that his Ministry was
contemplating to launch airports in most of the important districts and towns. This
is very good. But the present infrastructure is insufficient, which is admitted from
all corners.

When I am coming to, particularly West Bengal, the Minister is aware of
the fact that the Kolkata Airport is not sufficient. A second terminal is required.
But the problem is with the place. I do not know whether any such place has been
found for launching the second terminal in Kolkata. In that case, he may choose
the other place which is nearer to Kolkata for having a second terminal,
particularly for cargo traffic. So, I take this opportunity, liberty to bring this point
to his notice.

Kalaikunda is very much known to all of you, especially to the hon.
Minister. It is the strongest airbase of the Defence. It is a very good airport. I had
written to the Defence Minister about this. In his reply, he had mentioned that the
proposal was not negatived. He had sought a firm proposal for that. He requested
me to have consultation with the Civil Aviation Department. Kalaikunda is located
in the heart of the agricultural area. That can be used for agricultural cargo traffic
operations.

Then, on the other day, the hon. Minister replied before us that small planes

could be used for connecting the different districts of the country.

So, civil airport and the civil aircraft can be used in that area also. I must
thank him for this. I am thankful to the hon. Minister that a new airport is going to
be launched in Coch Bihar and the work is in progress. But our suggestion from
West Bengal is that another airport in the district of Maldah can be launched and
the work would be done there.

My point is about the concrete proposal about which the Minister has stated

on another day. This 1s about the new airports. He has stated that he 1is



contemplating for launching several airports in important towns and districts all
over the country. My another question is very much pertinent to the modernization
of the airports. Many things have been discussed on the other day about this. This
is very much relevant today. This is about the policy of privatization. We are not
against the privatization in all respects. But are you going to privatize the milking
cow? Or are you going to save the milking cow even if it is partially? Other than
the four metro airports - Kolkata, Delhi, Chennai and Mumbai - there are so many
small airports. Their development in all respects 1s very much needed. If you want
to do something even if it 1s partly privatization, think over it. You please think
over these airports which are outside these metro airports. It will be helpful for us.
Again, | am drawing the attention of the hon. Minister to the Kalaikunda. Nearly
two national highways are there. Golden quadrilateral is there. Not far from this
place, Haldia Port is there. Some industrial units are also coming up there. IIT is
there. So, he can use this Kalaikunda airport for passengers and cargo. I hope that
the hon. Minister will think over it and will kindly satisfy us. You also tell us
about the other airports that you are contemplating to launch. With these words, I
thank you very much.

SHRI A. KRISHNASWAMY : Sir, it is a very important discussion. [ would like
to say that although I did not want to speak on this important subject before and I
had not prepared anything for this yet after hearing so many speakers, I just want
to remind the hon. Minister about my State, particularly Chennai. Hon. Minister is
a dynamic Minister. Under his leadership, our airports are growing very fast. |
want to cite one incident. At international airport in Chennai, there was one
scanning machine that was 20 years old. For the last 20 years, that was the only
scanning machine there. Once our IT Minister while going to foreign country,
noticed about this and complained to the officials. And he immediately informed
this telephonically to the hon. Minister. Within 10 days, another scanning machine
was placed there. That is why, everybody is praising our hon. Minister. I thank

him for this. When you go to the four Metros - Chennai, Mumbai, Delhi and



Kolkata - big airports are there. But when you go to airports other than these
Metro airports, infrastructure is very less there. When you go to Myanmar or
Singapore and compare our airports with theirs, automatically we feel the
difference that our airports are not good like in foreign countries. But under he
leadership of hon. Minister, development of Mumbai and Delhi airports has started
with the private participation.

[ agree with that and I am thankful that it would be handled by the Airports
Authority of India. Wherever the work of modernisation of airports is privatised,
the Airports Authority of India should have a share of more than 51 per cent; then
only hon. Members of Parliament and our citizens would feel that these are our
own airports. So, it is in the national interest.

We are privatising in many sectors and foreign direct investments are
coming into India, with companies like Hyundai, Saint-Gobain and others making
huge investments here. But we feel that our labourers do not get that much
privileges as they would get in domestic funded companies.

In Chennai airport, during the recent four or five spells of rains, aircraft
were unable to take off on time. The entire airport was flooded. It was not only the
runway that was affected but the floods also entered into the airport building. Even
the VIP lounge was flooded. In such a big metro, there is no facility to drain the
water. So, everywhere, it was flooded for two days. The VIP lounge was not
cleared even today.

There 1s one more lounge which has been under renovation for the past
one-and-a-half years. I want to remind the hon. Minister about this renovation
work because there is no place for VIPs to sit in the airport. Normally, the VIP
lounges in airports are very neat and clean. So, I request the hon. Minister that the
VIP lounge which has been flooded should be cleared for occupancy soon and also
that the renovation of the other lounge should be completed expeditiously.

Now, they are expanding the infrastructure at airports but the construction

is very slow. They have put up tiles in the airports which are slippery. When we



walk on them, we would fall down. I do not know why they are putting up such
type of tiles. I do not know how our engineers and architects selected such tiles at
the cost of crores of rupees.

There is also need for other infrastructure like accommodation or room
availability. For transit passengers, there is no availability of adequate number of
rooms. The number of rooms available is minimal. When businessmen or
politicians come from places like Madurai or Tiruchirappalli to Chennai and if
they need to stay overnight, they do not get rooms in the airport. It is very difficult
for them to go out and stay in star hotels in big cities like Chennai and Mumbai.
So, this aspect should be taken care of.

Several hon. Members spoke about aerobridges. In foreign countries, we
get to see a number of aerobridges. We get to see about 45 to 50 of them in their
terminals. While passing through aerobridges, we get a happy feeling. In our
country, we have only four or five aerobridges. While flying private airlines, we
are deprived of using even these few aerobridges. These are provided only for
passengers flying public airlines. When we fly private airlines, they take us in
buses and the condition of the buses is not good.

[ have another humble submission to the hon. Minister. When I met him
with my Leader, Thiru C. Kuppusami, we had given him a memorandum
regarding prepaid taxis in Chennai. It is not only infrastructure that has to be
developed; but we also have to develop 'extra structure'. The prepaid taxi service
in Delhi 1s very good. So, we have requested to have a prepaid taxi service in
Chennai as well. Till date, the hon. Minister has not taken any steps in this regard.
So, I am taking this opportunity to remind him of the need for a prepaid taxi
service in Chennai.

In Chennai, there is a proposal to expand the airport. I would like to know
when the expansion would be completed. I represent the Sriperumbudur
Parliamentary constituency. In Sriperumbudur, companies like Nokia have set up

their factories. If the hon. Minister cannot get land in Chennai, we could have an



international airport at Sriperumbudur which is near Chennai. There is plenty of
land available in Sriperumbudur. The State Government has to acquire land in
Chennai and hand it over to the Central Government. There is some delay in this
process, I understand, because people who own land are approaching Courts and
pleading not to take over their land. So, if there is a delay in acquiring land in
Chennai for expansion of the international airport, there is enough land in
Sriperumbudur. It is a well known place where our late Prime Minister Rajiv
Gandhi was assassinated. The hon. Minister could select a site in Sriperumbudur.

Since I have already said about Chennai, I would like to bring to your
notice that Madurai, Trichy and Coimbatore are second rung cities of Tamil Nadu.
These places should also be taken into consideration for development of airports.
Madurai is the temple city; Coimbatore 1s the business city; and Trichy is in the
Centre of Tamil Nadu. You have to promote those cities and if you develop the
infrastructure at airports there, it will be very good.

At Tuticorin, Sethusamudram Project has been implemented by the
Government of India now. There was an airport ten years before. Now, there is no
airport. If you construct a new airport at Tuticorin, it will be very viable as
Tuticorin port is already there and Sethusamudram project has also been taken up
there.

[ would request the hon. Minister to look into all these things. I hope that
when he replies to the debate, he will give some favourable answer.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, I rise to point out
the deplorable condition of Thiruvananthapuram international airport. Nearly
about two decades ago, when Shri V.P. Singh was the Prime Minister, he was kind
enough to declare Trivandrum airport as international airport. At that time, there
were only four international airports in the four metropolitan cities of India.
Trivandrum airport was the fifth international airport declared by the Government

of India. Now, its condition is deplorable.



The airport 1s situated in a location highly suitable for an international
airport. British Airways and other Airways going to the Far East fly over
Trivandrum. If there is fuelling facility, we can earn foreign exchange of any
amount, but no such facility is there. A large number of flights to the Far East are
flying over Trivandrum, but our airport is not enabled to provide them fuelling
facility. That is the condition of Thiruvananthapuram airport.

[ personally met the Minister because there was a declaration by the
Government of India that a second international airport would be inaugurated
soon. I had gone to him to invite him for the inaugural ceremony of the second
international terminal. Nothing was done, in spite of our repeated requests,
repeated prayers and repeated kneeling down, not by this gentleman, but by the
previous Minister. . (Interruptions) 1 have good relations with him. They were
giving deaf ear to our requests for improvement of Thiruvananthapuram
international airport. It is the international airport which is really in need. There is
no infrastructure developed so far. Only a few things have been done.

There is no flight in the night. Even when I asked for a direct morning
flight to Trivandrum, he has replied that it is not feasible, on the basis of a report.
That is the situation.

MR. CHAIRMAN : What about Calicut?
SHRI VARKALA RADHAKRISHNAN : He has given me a reply telling his
inability to introduce a flight to Trivandrum.

Sir, I must tell you that this is the most earning airport in India. Thousands
of people fly over to the Middle East - Dubai, Abu Dhabi, Sharjah and Doha -
from this airport everyday, but there is no facility at Trivandrum airport. I am very
much worried that no infrastructure has been developed and nothing has been done
there, but the airport is there. Now due to private companies coming into the field,

most of the flights have been shifted to Kochi or some other places.



The number of flights from Thiruvananthapuram has also been
considerably reduced for no fault of ours. It is due to the inaction, and negligence
on the part of the Central Government in developing the international airport.

[ must also mention about the Hyderabad and Bangalore airports. .
(Interruptions)

SHRI C.K. CHANDRAPPAN (TRICHUR): Will you speak about Cannanore
also?

SHRI VARKALA RADHAKRISHNAN : The international airports at Bangalore
and Hyderabad have developed to international standards, but no improvement is
there for the so-called fifth international airport. Nothing has been done for it, but
earnings are there from it. There is no improvement in the airport for the poor
Kerala workers, who fly everyday to the Gulf countries thousands in number. It is
neglected, and there is nobody to look after it.

On the other hand, recently, they have promised the aircraft maintenance facility,
but it has also not taken place. I will not say much about it because I am very
ashamed to mention about the aero-bridge.

The buses are also not provided to the passengers. There is not sufficient

number of busses available for passengers at the airport where they land. I do not
know what has happened in this case. What is the reason for this colossal
arrangement or neglect -- if I may put 1t like this -- towards the
Thiruvananthapuram airport?

[ think that the hon. Minister will, at least, do something to improve the
situation here. We are coming here as MPs like you do, but you do not care about
our grievances. I would like to mention that you are not concerned about the
flights for ordinary people also.

SHRI PRAFUL PATEL: I am sure that you would not have to worry about it after
you listen to the answer given by me.

SHRI VARKALA RADHAKRISHNAN : Now, many things have been
sanctioned, but not implemented; many improvements have been sanctioned, but

not implemented. My friend from Tamil Nadu was talking about higher facilities



at the airport, but I cannot even dream about it. 'Transit passengers' is a facility
that I cannot even dream about.

The airport is located in a geographical place, which is ideal for landing and
taking off purposes. This airport is very conveniently located as it is in the
Southernmost part of India near the sea, and it is very easy for take off and landing
purposes. So, it is one of the best airports that could be developed into
international airport standard considering its location also, but these people do not
care. Perhaps, the reason is that it is located in the small State of Kerala.
Therefore, it 1s not taken care sufficiently. This 1s the position with regard to this
airport. . (Interruptions)
SHRIMATI P. SATHEEDEVI (BADAGARA): It has poor infrastructure.
SHRI VARKALA RADHAKRISHNAN : It is not a case of poor infrastructure,
but I would like to say that -- if I could say -- there is no infrastructure in the
airport. [ would not use the word "infrastructure' as there is no structure. If there is
structure, then only the 1ssue of infrastructure will come. In the
Thiruvananthapuram airport there is no structure. It is more or less -- if [ may put
it -- like a boat jetty or something like it. This is the position with regard to the
Thiruvananthapuram airport.

Now, not only that, . (Interruptions)
MR. CHAIRMAN: Please conclude your speech.
SHRI VARKALA RADHAKRISHNAN : I must mention about the Kozhikode
airport also. . (/nterruptions) It is also neglected. Fortunately, a registered
company and a co-operative company has come forward for participation with the
Kerala Government, and the Cochin airport is developing. . (Interruptions) It is
not developing as a Government business, but as a private sector enterprise, but
there is nobody to take care of the Thiruvananthapuram airport, and the Kozhikode
airport. This is happening even as hundreds of people are flying to the Middle-East

from these two airports, namely, Thiruvananthapuram and Kozhikode airports.



As regards the charges levied, I need not say much because they charge
airfare equivalent to the flight to proceed to New York . (/nterruptions)

MR. CHAIRMAN: Thank you. There are 10 more hon. Members, who have to
speak on this issue. Therefore, please conclude.

SHRI VARKALA RADHAKRISHNAN : Such exorbitant amount is being levied
or collected from these poor employees for a flight from Thiruvananthapuram to
Dubai.

It 1s only killing the poor employees, and no facility has been provided
there. That 1s the situation. In your reply, please give me the details. I will have to
tell the people that we have a very good Civil Aviation Minister, who 1s kind
enough to consider the needs of Kerala, especially Trivandrum and Kozhikode.
MR. CHAIRMAN : Please conclude now because I have a list of ten speakers and
the time of all the parties is over.

SHRI VARKALA RADHAKRISHNAN : I have to mention one more thing.

MR. CHAIRMAN: I cannot give you any more time because I have a list of ten
speakers and the time of all the parties is over. If the House agrees, can I call the
hon. Minister to give his reply or else will the hon. Members complete their
speeches within two minutes time? Whatever you like, you can decide.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, kindly allow us to
speak for at least two minutes because nobody from my Party has spoken on this
very important subject.

MR. CHAIRMAN: I will call the hon. Members, but since there are ten Members
who want to speak on this subject, each one of them will have to complete his
speech in two minutes time. Otherwise, the House will have to agree for an
extension.

SHRI KHARABELA SWAIN : Sir, it is a very important subject and it was
decided that we would discuss this whole day.

MR. CHAIRMAN: The hon. Members can take two minutes each and complete

their speeches.



SHRI KHARABELA SWAIN : Sir, everybody should be allowed to speak at least
for five minutes. It is a very important subject and you should allow everybody to

speak.
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17.57 hrs. (Shri1 Varkala Radha Krishnan in the chair)
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MR. CHAIRMAN : Kunwar Manvendra Singh, please put forward your views
within two minutes. The approved list of speakers is already exhausted. We have a
lot of additional hon. Members who want to take part in the debate.

SHRI PRAFUL PATEL: Sir, since this subject has come after a long time, I have
no problem if it takes more time to complete the discussion.

MR. CHAIRMAN: I agree to that because you are liberal. The hon. Member may

please conclude early so that others may get a chance to speak.

$a Aden Rig @Y : F AH g5 I § F 3o qgr N
T AR A ST I @R FEA 193 & dgd 3o I Ageaqel

Tl "the need to improve the infrastructure at airports in view of increase in



passenger and cargo traffic". H T o & Hler fear ged ugar &
AAAT FA ST HT AR GFd AT § IR Tl WHR A R &
30¢ SUTS ol AlgdT §| 3T A dell F g WRUH A vk
giaarst & AR ffeher & S aRaa= gU €, 7 W= &1 Aeig 747
St 39 oIt sU1s & 9 gl

18.00 hrs.
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18.02 hrs. (Mr. Speaker in the Chair)

MR. SPEAKER: Can take your seat?
KUNWAR MANVENDRA SINGH : Yes, Sir.
18.02 hrs.
ANNOUNCEMENT BY THE SPEAKER

Constitution of inquiry committee to probe into alleged improper conduct of
some members in implementation of MPLADS Scheme



MR. SPEAKER: Hon. Members, as you are aware in the morning, I expressed my
concern about a news-item on Star News telecast yesterday relating to five
Members of the House, namely, Shri Alemao Churchil, Shri Faggan Singh
Kulaste, Shri Ramswaroop Koli, Shri Paras Nath Yadav and Shri Chandra Pratap
Singh, allegedly indulging in improper conduct in the matter of implementation of
MPLAD Scheme. I discussed the matter with the leaders of different political
parties in Lok Sabha today, and decided to constitute an inquiry to probe the
matter. I have requested the Members concerned not to attend the Session of the
House until the matter is looked into and a decision is taken.

The statements/explanations given by the Members, which may be
submitted on or before 2.1.2006, will be placed before the Inquiry Committee
consisting of the following hon. Members, Shri Pawan Kumar Bansal-Chairman,
Prof. Vijay Kumar Malhotra, Mohd. Salim, Prof. Ram Gopal Yadav, Shri C.
Kuppusami, Shri Prasanna Acharya, and Shri Devendra Prasad Yadav.

The Committee is requested to give its report to the Speaker by 31%
January, 2006. The Committee 1s authorised to follow its own procedure and a
report will be presented before the House for its consideration.

. (Interruptions)
18.04 hrs.
DISCUSSION UNDER RULE 193

Need to improve infrastructure at
airports in view of increase in passenger
and cargo traffic - contd.

MR. SPEAKER: Let this discussion be over. I believe, not many Members are
left. You wanted this important discussion.
. (Interruptions)

18.04 ? hrs. (Shri Varkala Radhakrishnan in the Chair)



MR. CHAIRMAN: I leave it to the House - either we take "Zero Hour' or we
should continue with the discussion.

. (Interruptions)
MR. CHAIRMAN: We should complete this discussion.

Hon. Members, if you are kind enough to be precise and brief, I think, I
shall manage. If you make lengthy speeches, it will not be possible. All the
Members, who are participating, are requested to speak to the point and be brief
and complete the speech within two minutes. Only then, I assure you that all the
items will be taken up.

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI PRAFUL PATEL): I want to make a point. If the hon. Members speak
about their local issues - because on a wider level, most issues have been raised by
various Members - and if they restrict to the local issues or their own interest in a
particular airport or region, then, it will be easy for the Members to complete and
easier for me to respond.

MR. CHAIRMAN : Now, if you confine your remarks to the point about the
needs of the local airports with one or two suggestions, we can complete this
discussion.

[ have to make one more announcement. The time allotted for the
discussion is over. Is it the pleasure of the House to extend the time for this
discussion?

SOME HON. MEMBERS: Yes.
FR AAew e @ : & Fg @ @ & T WRUE | Fo arfoear
@Y & A qoT.(cFaur)

MR. CHAIRMAN: After this discussion is over, I will take up Special Mentions.
. (Interruptions)
MR. CHAIRMAN: Please be precise and only to the point. Shri Manvendra Singh

to continue.
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MR. CHAIRMAN: Please conclude.
PR Aldes AE : T F7 g, A0 & AT # S @ v a1
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fAder @ @ & IR w3 I gfd a¥ T §1 366 9w 3ERT B, S
ATSTHE & dol6 ¥ U TREC gReol Heed §, ool U giadm & st
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frar & . (Interruptions)

MR. CHAIRMAN: Nothing will go on record.

(Interruptions) . *
Fa¥ AeAdes g : 91 ALY HA St o drer Fglcwa # 3y A swfaT
61 STAAAST TIAIE A Fgcl IMETHAT ¢

MR. CHAIRMAN: Shri Ram Kripal Yadav to speak.

Fay Alddes e : W, Tg1 TA Fuel St 7€l 8, SAAT HHN dlead
AT ¢ fAm v 39 AR AR IWWPRT F A H Th HAASOT gars
3733 &I TYUAT HY fSHH Fgr & el &r glaar Fer |

MR. CHAIRMAN : Shri Ram Kripal Yadav. You have to be very brief, because
you are also like him.

. (Interruptions)

SHRI RAM KRIPAL YADAV (PATNA): Sir, I would try to speak pointedly.



MR. CHAIRMAN: You can speak about your State airport because all other

things have already been covered by other speakers.

*NotRecorded
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(STaHT)

MR. CHAIRMAN: Please conclude.




. (Interruptions)
SHRI RAM KRIPAL YADAYV : Did you say anything, Sir?
MR. CHAIRMAN: Yes, you have covered your point, and now please conclude.

SHRI RAM KRIPAL YADAV : 1 am going to finish my speech just now.
Fgley, H &g W A1 6 ucal WO W AT HA S 3ved
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18.16 hrs (Mr. Deputy Speaker in the chair)
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SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Mr. Deputy-Speaker,
Sir, developing infrastructure at airports is the key to economic progress. Our
country needs to have world standard airports. There is not a single airport
comparable to the world class airport. In Hyderabad and Bangalore we are now
getting green field airports of world standard. Most of the other airports, even at
Delhi and Mumbai, are being run with one runway, which is shameful for our
country. The Ministry is doing hard work. I think the Government should take
quick policy decision in this regard otherwise it would become a difficult task.
After reaching even Delhi or Mumbai, the plane takes about 40-45 minutes to land
due to congestion. [ would therefore, request that we have to develop airport
infrastructure at both metro and non-metro cities.

The hon. Minister had once made a statement that the Government is thinking of
having joint ventures or private participation in this regard and even had called for
bids for Mumbai and Delhi airports in which so many people had participated also.
Just as the Government has made Delhi and Mumbai airports open for bids and
joint venture, we have to concentrate on joint ventures and private participation at
other airports also. Andhra Pradesh is getting a lot of investment from different
places. It is getting FDIs also. Visakhapatnam is getting a new port, ONGC
terminal and other big industries but we have no airport there. Three years back
we did start work on one airport but it is going very slow. My humble request,
through you, to the hon. Minister is to complete the Visakhapatnam airport,
including the terminal, as early as possible. We put a lot of pressure on the
previous Government to develop airports at Rajahmundry, Vijayawada and
Tirupati. There is no air traffic, no flight to Tirupati, Rajahmundry or Vijayawada.
Recently one Indian Airlines flight on alternate day was started for Tirupati. We
spent Rs.18 crore for the development of Tirupati Airport, Rs. 10 crore for
Vijayawda and Rs.8 crore for Rajahmundry airports but all these airports are lying
idle because of lack of aircraft movement. Around Rajahmundry area Reliance

and some other people are coming to explore gas and oil reserves. I would request



the Minister, through you, to develop these important places of Tirupati,
Vijaywada, Rajahmundry and Vizag should be developed. One aircraft should fly
from Hyderabad to all these place. This has been our long-pending demand and
for the last three years we have been continuously putting pressure on the
Government in this regard but we have not yet got Indian Airlines flights reaching
there. I would request the Minister to convince other airlines also to operate flight
from Hyderabad to Tirupati, Rajahmundry and Vijayawada. This is my request.
SHRI SURESH PRABHAKAR PRABHU (RAJAPUR): Sir, we are discussing
the problems of airport and I think that is because of the Minister. The Minister
himself has created a problem by having a policy framework in which so many
new airlines have come to India. They are flying all the time and so there is a
problem of landing. Today, the Minister himself should be blamed for creating a
policy framework in which new air traffic has brought down the prices.
Consumers are complaining that they will discontinue flying by Indian Airlines
because they have to pay so little in other airlines, less than the railway or even
road freight. Therefore, the Government has to now deal with the problem of
airport, which I am sure the Minister is working on.

Looking at the sentiments expressed in this House, almost all the Members
from all sides have asked to renew or modernise the airports. Probably one could
do that if one has to run the race. We cannot run the race with the ideology 'tied
around the legs'. So, probably if we could all resolve unanimously that all the
airports would be modernised, 1t would happen.

Sir, the quality of airports 1s extremely important. Therefore, whenever you
are creating a new airport or modernising it, you set quality standards and all these
airports only should conform to new quality standards. Secondly, we should not
fall into this temptation of declaring international airports and trying international
flights unless the airport is upgraded to that level. If we do like this, all restaurants
in India would be called as five-star hotels. That will not really serve the purpose.

Therefore, this really needs to be done. Looking at the plight of the airports today,



[ think probably that 1s the reason why in all airports you will find a slogan saying
that no photography is allowed at airport. We do not allow photography because
what is seen at the airport they do not want that to be photographed. So, probably
the Minister will take right step of removing that.

SHRI PRAFUL PATEL: That has already been removed.

SHRI SURESH PRABHAKAR PRABHU : As regards training of personnel, it is
extremely important. Therefore, good training should be given. The Marhaba
Services which are started in several airports like Dubai should be started here
also. I am making a request that many of the Members of Parliament find it
difficult to have a hair-cut because they are all the time travelling somewhere or
the other. So, even in airports such facilities should be provided which will
provide employment and customer services while waiting. Probably, we can think
of providing other such amenities to the passengers. The small towns should also
have airports. The fares have dropped so much that probably you can travel
between Delhi and Mumbai by spending only Rs.800 if you are so lucky to get a
ticket on the internet. Therefore, if you look at it, the climate is ripe but airport is
the only one which really needs upgradation. Probably, we should move away
from the ideological work.

Lastly, when we are discussing airports, it 1s not an isolated island. Once
you come out of the airport, the Airport Authority ceases to have a control. So, for
that area also, we should try to think about a legislative process whereby probably
an area which comes under two or five kilometres radius should be under the
management of the Airports Authority. There are so many taxis and auto-
rickshaw stand outside. The people who come out of the airport land into a real
problem. Therefore, I think that also needs to be tackled. Touts should be

removed.

SHRI VINOD KHANNA (GURDASPUR): Sir, I thank you for allowing me to

take part in this very important discussion. Since we have limited time, I will not



repeat all issues that have been raised by most of the hon. Members. But some
issues have been left out which I will point out when I would put forth my
demands.

In Pathankot, about three years ago, the Airport Authority of India had done
a survey to see if an airport and landing facilities would be feasible over there.
After taking into account the required standards and all other aspects, they came to
the conclusion that this area is feasible for an airport and landing facilities.
Therefore, they built the most beautiful airport. Pathankot is the gateway to both
Himachal Pradesh and Jammu and Kashmir. Himachal Pradesh does not have an
airfield. The next airfield to Pathankot is Amritsar on the one side.
SHRI PAWAN KUMAR BANSAL (CHANDIGARH): I dispute the claim. Gagal
is there. Chandigarh is also the gateway.
SHRI VINOD KHANNA : I know Gagal but Gagal is not an airfield and
Chandigarh is 400 miles away from Pathankot. So what has happened is that
airport 1s built by spending Rs.30 crore. It is a very beautiful airport. They
acquired so much of land from Punjab. The Government of Himachal Pradesh
gave them land. There is a 40-feet wide access road. The airport has all the
facilities of parking. It has a beautiful environment inside. All it requires is a
flight. I have requested the hon. Minister. I know he has got a lot of demands but
this is a ready airport. We are not asking for the new airport. We are only asking
for flight. Why are we asking for a flight? There are five to six cantonments over
there. The Army people need a flight. We need a flight to feed Himachal
Pradesh. There 1s a whole tourist traffic going to Dharamshala, Dalhousie and
SEZ area of Katua, Jammu and Kashmir which is 30 kilometres away. So, all
these people require air facilities to access their industry that is coming over there.
The Government of India has made an Industrial Growth Centre in Pathankot itself
by spending Rs.35 crore.

Four hundred acres of land has been acquired for development of an

Industrial Growth Centre. No industry 1s coming up in that area because the place



is not connected by air. Industrialists do not come to a place for investment where
there 1s no connectivity by air. There are a number of sports stadia all around that
place, we have all kinds of facilities, but no events are taking place because of lack
of air connectivity. I would like to appeal to the hon. Minister, I have been
appealing to him for some time now - he is a very wise Minister and I know he has
got a lot of pressure from all parts of the country for starting airlines - to consider
starting a flight from that place. I must commend him for all the initiative that he
has taken to develop the required infrastructure in that area for starting a flight.

Sir, another point that I would like to make is about having a flight from
Amritsar to Lahore. If people from Amritsar has to travel to Pakistan, then they
would first have to come to Delhi. We have an international airport in Amritsar
and now | would like to request the hon. Minister to look into this aspect of
starting a direct flight from Amritsar to Pakistan very seriously so that all people
from Punjab can fly directly to Lahore or Islamabad from Amritsar. There are
international flights going to every other country from this place except for
Pakistan. We would definitely like that a flight be started from Amritsar to
Pakistan so that people of that area is able to go to Pakistan directly from Punjab.

Sir, since the disaster management policy is in place, I think, we must have
airports all over the country so that the entire country is well connected and we are
able to reach relief to any place, anywhere in the country, particularly to those
places which are inaccessible.

Our area 1s very vital. It has a fault line and anything can happen anytime.
God forbid, nothing happens. Keeping in view emergency requirements and for
the sake of disaster management, this airport at Pathankot assumes crucial
importance. [ would like to request you to see that this airport is made operational.

I would also like to mention one thing here and that is about night landing
facility. This airport is now equipped with night landing facilities. There are night
landing facilities in this airport. Every other arrangement has been made to make

this airport operational except for putting staff there and starting a flight.



I would like to bring to the notice of the hon. Minister a fact that most of
the airlines are not providing life jackets to the economy class passengers. Maybe,
you are aware of this fact. Very reputed airlines are not providing life jackets to
economy class passengers. I thought this aspect should be brought to your notice.
You should make it mandatory for all airlines to provide life jackets to the
economy class passengers.

MR. DEPUTY-SPEAKER: You may please conclude now.
SHRI VINOD KHANNA : Sir, this is an important issue. Nobody has raised this
point.

One last thing that I would like to mention is that there is no training
provided to staff at the airport for emergency landing. There are fire brigades
posted at the airport. But no training is given to the staff on an all India basis in all
the airports. Training for emergency landing and rescue operations should be
provided to the staff at the airports. I think, we must have separate facilities
somewhere where the Government could arrange for training of airport personnel
from all the airports about emergency landing.

[ hope, the hon. Minister while replying to the debate would make a

commitment for starting a flight from Pathankot at the earliest.
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MR. DEPUTY-SPEAKER: Hon. Members, I have names of more than 15

Members who are yet to take part in this discussion. So, I will request you to take
only two minutes each.
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): Sir, if any Member wants to lay their suggestions or speech in
writing on the table, they may do so and they may be treated as part of the
proceedings of the House.
MR. DEPUTY-SPEAKER: Yes, those will form part of the proceedings of the
House.

Prof. Ramadass may speak now.
PROF. M. RAMADASS (PONDICHERRY): Sir, let me very specific. Through
you, I would like to appeal to the hon. Minister for Civil Aviation on a few points.
The Union Territory of Pondicherry does not have an airport right now. You
know that Pondicherry is the Capital of the Union Territory of Pondicherry. It is
not well connected either by railways or airways. It is also an international city.
French connections are there in this city. French people are coming there from
France and the people of Pondicherry are going to France from there. Thus,

international connections are developing there. Pondicherry, being the abode of



Aurobindo, has become a tourist spot and is developing very fast into a tourist
city. Educationists and industrialists are coming there. So, there 1s a greater
demand for the development of an airport there. We have a small airstrip there but
it has become non-functional. The only problem is that we have to acquire a small
area adjacent to Tamil Nadu. If that area is acquired, then we can resume airport
services there and it will definitely benefit the development of Pondicherry.
Another region is there which is 160 kilometres away from the
Pondicherry called Karaikal. There is a famous temple called the Saneeswaran
Temple where five lakh tourists are attracted every year. Due to the absence of air
facility there, people are unable to come from the North to Karaikal or
Pondicherry. So, I would request the hon. Minister to pay attention towards these

aspects.

SHRI MANORANJAN BHAKTA (ANDAMAN & NICOBAR ISLANDS): Sir,
[ am grateful that you have given me this opportunity to speak a few words. I am
also grateful to the Minister for Civil Aviation and the Indian Airlines because
they have done a wonderful job by way of relief and rehabilitation during the
Tsunami.

At the same time, we are facing another problem. Livelihood is our
problem now. Though we have the potential of tourism, we are not able to
develop it. For that purpose, we seek the assistance of the hon. Minister. Until
and unless the Ministry of Civil Aviation helps us, we will not be in a position to
develop tourism.

Sir, [ would be brief. I would request the hon. Minister to visit Port Blair,
Andaman and Nicobar Islands with his officers in order to see whether the airport
at Port Blair can be declared as an international airport. I would also request him
to see whether direct flights can be operated from Port Blair to Bangkok. If the

Government does that, it will attract a lot of tourists. If that is done, then our



unemployment problem can be solved to a certain extent. Otherwise, we will be in
a very bad shape and health.

Even after one year of tsunami, we are not able to provide permanent
shelters to the affected people. There are many problems like the problem of
logistics.

[ would request the Minister to look into this matter and decide what can be
done.

SHRI SURAVARAM SUDHAKAR REDDY (NALGONDA): Mr. Deputy-
Speaker, Sir, I seek your permission to speak from here.

MR. DEPUTY-SPEAKER: All right.

SHRI SURAVARAM SUDHAKAR REDDY : I agree with many of my hon.
colleagues who spoke about the necessity of modernising and expanding the
airports to international standards as air passengers have increased in a very big
number in recent years. But in the name of expansion and modernisation, FDI
should not be allowed to take over these airports. If there 1s a will, that too a
political will, it is possible for the Government of India to raise enough money to
do this without even privatising all these airports.

Today, we are discussing about various airports. Regarding Hyderabad
Airport, I would like to bring to the notice of the hon. Minister an important thing.
An international airport is being planned there. A company, named GMR, has
been given the contract to construct the new airport at Shamshabad. A lot of help
has been given for this, including interest-free loans, allotment of lands and grant-
in-aid, by the State Government. Thirteen per cent of the share will be given by
the State Government. Another thirteen per cent of the share will be given by the
Airports Authority of India. I think it is too small.

Let the international airport come there. But the biggest worry is that, the
biggest problem is that even the national carriers are going to be shifted to the far
off airport, which is almost 30 or 35 kms. away from the city. The present airport

is in the heart of the city. The Hyderabad airport i1s very convenient for the



passengers. Let the national carriers have their destinations in the present airport.
Let the new airport be meant only for the international flights. I was told that
there is an agreement by the Airports Authority of India already to the effect that
national flights will also be shifted as having only international flights is not
economically viable for that Company. In the interest of one company, it is not
necessary to create this type of problems for thousands of passengers of
Hyderabad and other cities of Andhra Pradesh.

The second worrying thing 1s that more than 1,500 staff are going to be
retrenched as soon as this airport becomes operational. It is not acceptable. There
is a big agitation and concern among the employees and passengers. 1 fully agree
with Shri K. Yerrannaidu to improve the airport at Tirupati. There is a possibility
to increase the frequency of flights from Mumbai to Tirupati, from Hyderabad to
Tirupati, and from Chennai to Tirupati. That would be beneficial economically
also. Visakhapatnam is an important port city. Recently this airport was
continuously under rain water. There is a necessity to improve it urgently.

My last point is about competitiveness of the Indian Airlines vis-a-vis
private airlines. The Indian Airlines has signed an agreement with American
Express Bank Cards. According to this agreement, ten per cent discount will be
given to all those who book the tickets through the American Express cards. But
these American Express cards are available only to millionaires. It is available
only to those who earn Rs. 8 or Rs. 9 lakh per year. I am asking the hon. Minister
to think about the possibility of giving this concession to the passengers directly.
You can reduce the charges. Why do you give it to the American Express card
holders?

Why are you giving this facility to an international American company
instead of giving to any nationalised bank card like this? This should be taken into
consideration.

MR. DEPUTY-SPEAKER: Shri P. Karunakaran.

It 1s my humble request to please conclude within 2 minutes.



SHRI P. KARUNAKARAN (KASARGOD): Sir, I fully agree with the views
expressed by Shri Varkala Radhakrishnan with regard to the development of
infrastructure at the Trivandrum Airport. It is the Capital city of our State.

[ want to place before the Minister two other points. One is about the
problems being faced at the Calicut Airport. In recent times, there were even
struggles from the side of the passengers and the runways. There are about 11,500
Haj Pilgrims every year. They are going through Calicut Airport. The destination
of thousands of workers, who are engaged in Gulf countries, i1s Calicut Airport,
especially the northern Malabar area. I would like to request the Minister to see
the seriousness of the issues because the number of passengers is increasing day
by day. At the same time, infrastructure is not at all adequate to meet the
demands. So, the Calicut Airport, especially in the Malabar area, is very
important. I think, the Minister may give a positive reply with regard to the
Cannanore Airport, the northern part of Kerala. It is a very long pending demand
of the people of northern part. The Azhimala Naval Academy is the prestigious
Defence Unit of our country, and also the Bakkal tourist centre. So, we all are
demanding - all the political parties in the Government - and the Government is
ready to give all support.

As regards Cannanore Airport, I think, it is under serious consideration of

the Government and it may take a very speedy action on this.
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SHRI SURESH ANGADI (BELGAUM): Sir, Belgaum Airport was started before
the British regime. Now, this Airport is operated only by the Deccan Aviation. |
would request the Minister to direct the concerned authorities to start other airlines
also like the Jet, Sahara, and Indian Airlines, etc. This will be useful for the
Belgaum people who will be connected to the different cities from Bangalore and
Mumbai. We also require Belgaum-Bangalore route and Bangalore-Belgaum-Goa
route and vice-versa. If the same Belgaum-Mumbai-Bangalore route is started,
there is a KLE hospital of international standard and also Marathwada Light
Infantry Station 1s there. That will be useful for the Belgaum people.

Belgaum district is called a sugar district. We are growing more sugar. We
require, at least, weekly cargo because of floriculture, vegetables, mangoes, grapes
and industrial products. If the cargo is given, at least, twice in a week, the
floriculture can be brought to other big cities like Delhi, Mumbai and other places.
Belgaum is a very centrally located place. This place is compared to Mumbai and
Bangalore. If the international airport is started at Belgaum, the hopping charges,
whatever we are paying in Mumbai and other places, will not be there.
Sawantwadi, Kholapur, Karwar, Belgaum and Hubli will be the central places. If

the international airport is started, the employment generation will be more in this



area. I would like to tell that cost-wise, if that region 1s developed, when
compared to Mumbai and Bangalore it is cheaper. Big cities are suffocating. So, |
would request the Minister to consider international airport for Belgaum in the
near future.

Our hon. Rashtrapatiji, Dr. A.P.J. Abdul Kalam, has seen the vision of
India. For the developmental activities, we are having the technical universities in
Karnataka.. (Interruptions) prestigious University in Belgaum which can teach the
engineers in the field of information technology. The foreigners are interested to
come over here but because of the problem of air connectivity, most of them are

not coming to Belgaum. . (/nterruptions)

MR. DEPUTY-SPEAKER: Your point has come on record.

Now, Shri P.K. Bansal.
SHRI SURESH ANGADI : I would request the Minister to consider an
international airport for Belgaum.. (Interruptions)

The name should be kept as Rani Chennamma International Airport for
Belgaum District which is a most important place. She fought against the British
during 1850.

With these words, I conclude.
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SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Mr. Deputy-Speaker, Sir,
first of all, I must really compliment the hon. Minister for taking major strides in
developing civil aviation in the country. The anxiety of all of us to participate in
this discussion by itself shows what concern we have for the development of our
airports, for the introduction of flights to most important cities of this country.

You know the importance of Chandigarh. Particularly, after the starting of
the Rajiv Gandhi IT Park there, Chandigarh has come on the world IT map as
well. It 1s a major tourist attraction. It is the Capital of the two States of Punjab
and Haryana besides being the headquarters of the Union Territory. There has
been some increase in the flights also in the recent past, but the airport continues
to be in the old, archaic condition. I would urge upon the hon. Minister to take
steps to upgrade the Chandigarh Airport. I know there may be a difficulty because
it is not really their property. It is that of the Air Force authorities. But more land
is available. Only what is needed is the determination, the desire to upgrade the
Airport quite in tune with what the city is.

A large number of people are coming today to Chandigarh for various
reasons. It is an excellent city in terms of education, medical facilities and the
potential that the city has. I would only urge upon the hon. Minister to take a little
more personal care for the development of Chandigarh because Chandigarh is

situated north of Delhi. That is the place which needs special care. I would agree



with what Shri Khanna has already said. The cities in Punjab do need upgradation.
When | said Chandigarh also is the gateway to Himachal Pradesh, I did not want
to minimise the importance of any other place. But I would certainly say that
Chandigarh does need extra care.

With these words, I conclude.

SHRI C.K. CHANDRAPPAN (TRICHUR): Sir, the Airports in Kerala like the
Thiruvananthapuram Airport, Kochi Airport and the Calicut Airport need
upgradation. I think there 1s no dispute about it. It may be rather strange that there
is no aero-bridge though there are many international flights coming to these
Airports. When we see the Chennai, Mumbai and all the important Airports, we
feel a little jealous about it. Many other improvements are required.

As a Minister, when he came to Thiruvananthapuram, he promised the
immediate starting of the Kannur Airport. I would like to know from the hon.
Minister the stage in which the consideration of the Kannur Airport stands today.

My last point is that apart from the upgradation and the starting of new
Airports, all over the country if airstrips are provided in important tourism centres
as also pilgrim centres - not having big Airports but airstrips - smaller aircraft can
be operated. Smaller aircraft should be allowed to connect these airstrips that will
provide better facilities at another level to people. It will cater to the needs of the
pilgrims and tourism centres. I cite one example here. If Moonar is connected -
in Kerala it is a a hot-spot for the tourists today - 1t will go a long way. It is now a
hazardous journey to reach there. So, having an airstrip there will be very good. If
Sabarimala is connected with an airstrip, if Guruvayoor is connected with an
airstrip, it would be very much beneficial to pilgrims. Smaller aircraft having a
capacity of 15 or 20 people will help. I do not want the Airports Authority to start
it. Even the private agencies will come forward to run the service. The

Government can float joint venture projects too. It can adopt any method by which



it can mobilise money. This may be considered. I would like the hon. Minister to
say something on this.

With these words, I conclude.

A AT IT GeAr @RARR) : Fgled, AA oI AT ases f$ATS
gl AR H TH TWEH gl Sd VIPs Gl S &, dl AR TIReH
&1 oo fhar Sdr § dfthed SeeR AR GARERR & sga @
3UsEdST &1 o9 Fel st gl & svsRcafocw &+ Qe ¥ 3= are
AR O fATAT glar & af ag SRl dgl o e, el 3T &
3R 3 ggl Y AT usar g, Fife g8l W T FaAlFefddr agr
gl IR ACAR & T # TR FaoAFeiadr g e, S 39
S0 waResH 3fg & a8l & Fellge &l AT df AZ FehlailiAhel 3T
SUSTECTell FIT WIAGHG @I Tdhdl gl dgl Uifde TAW, S AEr
Redgfol va Sarenedr €, a8 S & fav o 7§ FAT BRI arer gl
SAMAIT AT IPRY § F AR TRET 1 TR FAFI & a3
fear S|

SHRI P.C. THOMAS (MUVATTUPUZHA): To save the time, without

elaborating I support the views of the learned Members from Kerala regarding
upgradation of Trivandrum, Calicut and Kochi airports and also regarding the
establishment of Kannur airport in which we all are interested.

Secondly, Kochi airport is one venture which has come out from the side of

the people and private people also. I mean not actually FDI but from the support



of the public as well as the Government of Kerala. So, in the same way the same
airport as well as the Government with the people's support is asking for a new
Kerala airlines. They have asked for permission to fly abroad also. They were
told that they do not have enough aircraft and enough experience. Of course, I
think, that may not stand in the way if we consider the case of other airlines like
Air India express. They do not have much experience. So, I would submit that
Kerala airlines may be granted permission to go abroad also, to fly abroad.

Lastly, they have been trying for the hangar facility in Kochi airport. [
think that must be allowed and Kochi will be a hub for repair of aircraft also.
DR. CHINTA MOHAN (TIRUPATTI): Sir, Tirupati is a very important place.
About 50,000 people from all over the world come here every day. You were also
kind enough to visit that place.
MR. DEPUTY-SPEAKER: I have gone there.
DR. CHINTA MOHAN (TIRUPATI): We have a good airport but we are not
getting aircraft regularly. The Minister for Civil Aviation was kind enough to give
us the regular aircraft and it started coming to Tirupati daily. Since, long time I
am requesting the Government to see that the airport is strengthened and also that
the airstrip is also lengthened a little more because we all like mangoes and 25 per
cent of the mangoes are produced in Tirupati. In the entire world we have
mangoes. Out of that 25 per cent of mangoes are produced in Tirupati. The
mango in Tirupati is sold for Rs. 3 but when it goes to Dubai it is sold for Rs. 100.
The poor farmer is not able to take the advantage. The middlemen are taking the
advantage. [ would request the Government to see that the airstrip is lengthened
so that the poor farmers of that area and the pilgrims also will get the benefit.

With these words I conclude.
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"SHRI CHANDRA SEKHAR SAHU (BERHAMPUR - ORISSA): Thanks for
allowing to lay my speech. Sir, Practically speaking Orissa is having only one
Airport that is at Bhubaneswar. There are other air fields but it is not operational.
Air field at near Rourkela, near sambalpur and Kalahandi are not developed. Sir if
you talk of South Orrisa there is an air field near Berhampur that is in Rangailunde
near Gopalpur which is a tourist spot and having a very good sea shore. There is
also Army Cantonment near this. Now about more than five thousand people shall
be added in this cantonment for which work is going on. Near Gopalpur, port,
Industrial activities, special Economic Zone, are coming. Reliance Company is
going to have gas production also very soon. So keeping in view of all this the
Rangailunde air field which was a very old air field since the British Raj can be
developed and flights can start from New Delhi to Vishakapatnam via
Bhubaneswar and Berhampur (Rangailunde). At the same time Bhubaneshwar air
port also should be very soon converted as international airport by contributing

the run way which is under construction. Western Orissa also requires equal




attention for developing the existing air port. With this, I request the hon'ble
Minister through you sir to give special attention to Orissa as it is coming very fast

in respect of industrialisation and tourist point of view.

*Speech was laid on the Table.

A fewedl (Foo) : 3uegs] #Agley, # Afda tldwes fAfaee
A ® UegalG &ar § [ 3eeia oS A TS HeoT TIOE AT 71 e
# TIRUIC &I A1H GiSd A HSUGH  THT HGRIST & AH W A H
AU TSI T EHR A form ol A FAA ST @ fAded § f dfsa

RUA ST FUT S FAT FERIST & A § HT TIHUIE & AH A ST,
Fifh dg U HGIA shiaddil Al TP 3oal gAR oida 8 TRuic
WREY & 99 §, Jg dAge oS v giawr a8 §1 PR 3w Bk
AT S & a1d &t d1d 991 a1 3176 a9 deh Alge dfsar v glaer
3USTSY AU Al g7 SH UIRGIE I 3YANET g9, aReAT el gl #LT Th
Redre IR & & 9T W N9 SARAT Fellsed 8T Y& FT| 3T
eTral 338 WRASH A Ty Sl BHadeyg $I 75 §, 3% aEnT

Qﬁm,a‘raﬁmag?r-agﬁaﬁmﬁﬁl

‘I may be allowed to put my submission in writing, as under on the discussion on
item no. 34 of revised List of Business dated 20.12.2005.

[ convey my congratulation to Hon'ble Member Shri Kharabela Swain and
Shri Basudeb Achariaya for raising very important issue regarding "Need to

improve the infrastructure at Airport in view of increase in passenger and cargo".




[ associate myself with all members who have made valid suggestion for

improvement of infrastructure at Airports of the Country. So I do not want to

repeat the same.

[ would like to restrict myself in making submission to Airports of Gujarat

and increase of facilities on these Airports.

1.

Sir, I thank Government of India for giving good infrastructure
facilities at BHUJ - Airport, but making of full utilization of this
Airport it 1s very much essential and increase the frequencies of Air

Flights from Mumbai to Bhuj.

Restore the Indian Airlines Air Service on this route i.e. Mumbai - Bhuj, which

was discontinued without any rhyme or reason.

*This part of the speech was laid on the Table.

2

To have direct flight from Delhi to Bhuj as there is very high
demand for this Flight. As very large number of Industries have
come-up in Kutch after earth quake in January 2001.

Bhuj Airport may be given status of International Airport as there is
high demand by the people of Kutch settled in almost all parts of
world particularly Middle East.

Name of Bhuj Airport may please be given in the memory of
'KRANTIVIR and KRANTIGURU PANDIT SHYAMJI KRISHNA
VERMA. This is the demand of the people of Kutch, and in
principle this demand was accepted by the then NDA Government.
As Bhuj and Jamnagar Airports are under control of Air Force hence
for night landing permission is not granted to Civil Air Flights, but
civil Air Flights must be given permission for night landing at least
upto 7 p.m. to 8 p.m.

Infrastructural facilities of International Airport Standard requires to
be provided at RAJKOT Airport.



IUTEART HIGT : Hel Uald & I H Radee & gl

SHRI PRAFUL PATEL : Mr. Deputy-Speaker, Sir, I thank hon. Members for
participating in an enlightening discussion on this subject of upgradation and
modernisation of airports and the overall improvement and expansion of the civil
aviation sector in our country. After seeing this debate, I am reminded of the day
when I first came to this House in 1991. At that time, I used to try to snatch at
least a minute or two of the attention to speak on Railways. Now, the scenario is
changing fast and even the hon. Speaker and yourself have observed that from the
demands of stoppage of trains at some stations and improvement of railway
facilities, I think the aspirations of the people of our country have now moved one
step forward which itself is a significant change. I think it reflects changing times
in our country and as we, in the Government or all of us, as representatives of the
people, will have to respond to this growing need and the changing scenario of our
country.

Sir, I would like to thank my good friend, Shri Kharabela Swain because he
has initiated this debate. I think, what he started of with and the points he made
are very illustrative of the overall civil aviation scenario in our country and what
ails it and how we have to take this meaningfully forward.

[ must admit that everything 1s not perfect and we never claimed ever that
everything 1s perfect, everything is in shape. We have a long way to go if we
really want to meet the aspirations of the people. All of you, in one way or the
other, are not speaking for yourselves, but you are speaking for the development
of your region, your city and your people. That is how, I think, the overall growth
of the country will be achieved.

India is achieving a super-power status. India is progressing on all fronts
and 1n today's age, we cannot expect connectivity in our country to be achieved

unless it is by air, which is the shortest and fastest possible way. Because of



internet, because of mobile phone, and as the way we communicate with people
have reduced the distances of people in the country and have made the people of
our country feel closer to each other. 1 think, today, the only other way to
integrate and bring the country closer and make everybody feel that we are
participating in the progress of the nation. I think, air services have this role now
to play in the coming decade or decades of the future.

Sir, I would like to admit one thing that airport infrastructure is the single
biggest challenge, which we now face in trying to reach the air connectivity to our
masses. Whatever has been done so far, a foundation for infrastructure in the
country, has been laid. But that infrastructure far from adequate. It has serious
issues which need to be addressed. I am not saying that there is no criticism of the
past. Whoever has been doing work in the past has done reasonably well to be
giving a footprint because no matter what we talk about airports all across the
world. We may talk of Bangkok Airport, we may talk of Singapore Airport, but
remember those countries have probably one or two airports to develop, whereas
in our country, the Airports Authority is running approximately 80 airports. All
may not be operational, but even then, there are about 80 and odd airports which
are run by the Airports Authority and a couple of more which are not being
operational, but are owned by the Airports Authority.

So, to say that our Airports Authority and our country's infrastructure have
been completely neglected would be a wrong statement to make. However, if we
have to achieve the growth figure which we are now talking, we will have to
seriously look at this aspect with the maximum concentration and all resources at
our command.

Sir, why are we talking of infrastructure only in airports? We have seen
that in all areas of infrastructure -- we have seen in power, we have seen in roads,
we have seen in sea ports, we have seen in telecom or any other area of
infrastructure -- a public-private partnership has brought about a change in the way

the entire sector has moved. The same thing has happened even in civil aviation.



Ever since this sector has been deregulated when the private players were allowed
in 1992-93 onwards, this sector has also seen a sea-change in growth. We must
not be standing in the fixated mould saying that everything which is done outside
of Government is good or bad. We must look at it holistically as to how we will
be able to achieve the targets which we set before ourselves.

Therefore, I, with due respect - some Members are not here, some Members
who may have some reservations are also sitting here - and with all humility
would like to say that the airport infrastructure in our country, in the long run,
cannot be met entirely by the Government and its own resources. That model has
been very well demonstrated in the State of Kerala, where, in Kochi, you have an
airport which is probably India's first green-field airport, which is now
demonstrating to the entire country and to the world what a private sector
participation can also bring a world-class product, good service and good
convenience to the people who use those airports.

Therefore, I am fully in agreement that, yes, we have to build the Airports.
We have to not only build the existing Airports but also we have to build many
more new airports, and many closed Airports have to be made operational. These
are serious challenges for which, I think, we have to now prepare a broad Master
Plan, a roadmap on the basis of which we will move forward.

Shri Kharabela Swain referred to many areas. I do not want to go into each
one of them. We are talking of 25 per cent growth compounded at least for the
next five years. That is absolutely happening and will happen no matter what, but
the fact is this. Are we going to give convenience to our passengers? Are we
going to give comfort to our passengers? If we have to achieve this growth and
not invest adequately in infrastructure, the answer is: 'No'. Therefore, we will
have to look at investing the right amount of money in infrastructure. We have
plans to develop Mumbai and Delhi in a special way. A joint venture exercise
through a public-private partnership for a limited period of time has been

envisaged. The process is under way. I am not saying that anything is complete.



Some 1ssues about the propriety of the process or certain issues about the
process have been raised, even four days ago in a Calling Attention. I assured the
House then. I repeat that no decision has yet been taken. All issues which have
been raised by hon. Members, and even by some people outside the process, have
been adequately given the right forum to address those issues. Only whatever
would be in the best interest of the nation, in the best interest of the Airports
Authority and be in a transparent manner, only then will any decision be taken. I
would like to assure the House on those issues. However, lastly, I will come to the
issue of Mumbai and Delhi because Mumbai and Delhi have been primarily the
focus of civil aviation in India. As some Members rightly pointed out, almost 50
or 60 per cent of the entire India's civil aviation was in Mumbai-Delhi. Now the
figure has come down because the growth is more widespread. But at one point of
time 60 per cent of the entire India's civil aviation was in Mumbai-Delhi. How
can that be a sustainable situation? We are a large country. We have a population
of about 110 crore people, and in size we are almost like a Continent. In spite of
that, we have very few number of planes. If you look at the size of Airlines - you
mentioned about 180 aircraft, now that figure is around 200 - 200 aircraft for a
population of 110 crore people is virtually insignificant when you compare it with
international standards. I would like to tell you about the approximate number of
people who fly by plane, maybe once a year or maybe ten times a year, like some
of us fly more frequently. The number of people who fly actually by air - out of
110 crore people - 1s less than one crore. The base of flyers is less than one crore
people. In fact, I think, it is around 70 lakh or 80 lakh people. In a country where
our middle-class is growing by the day, and disposable incomes are rising, we will
have to see that we cater to the needs and aspirations of at least 10 crore people. If
this figure from under one crore has to go up even to 10 crore, and if our current
aircraft strength is only about 200 aircraft in the whole country, that number can
go to 2000 aircraft. Only it is a matter of, I would say, a few years. Therefore, the

challenge is not to take 1t from 200 aircraft to 2000 aircraft; the real challenge 1s as



to how do we use our infrastructure to be able to handle this kind of traffic. If
with less than 200 aircraft we are having this kind of difficulty what we are facing
today, if hon. Members are all experiencing it at least over Mumbai or Delhi or
Chennai or Kolkata or Hyderabad or Bangalore, which are major Airports, then
what will happen if tomorrow from 200 aircraft and 400 aircraft, if we go in for
more aircraft? They are not talking of 2,000 aircraft. So, I think, the single largest
challenge before the Ministry of Civil Aviation and the Government of India is to
build up infrastructure of world-class standards in the shortest possible time.
Simultaneously, infrastructure also needs to go hand in hand with regulatory issues
because, after all, safety and security of the people who use the airlines is also of
paramount importance to us.

The Directorate-General of Civil Aviation, which is the governing
regulatory authority, needs to be strengthened. We have appointed a Committee to
give us suggestions as to how we give them the new technology, how we give
them new procedures, how to increase their manpower and how to give them new
ways. There are, you know, regulatory issues which are tackled by countries like
America.

[ was in the United States. For the first time the United States has agreed to
open a Federal Aviation Authority Advisory Office in Delhi and that will help us
learn some of the procedures which they have. I would just like to tell you that I
was in the office of the United States' Secretary of Transportation, my counterpart,
in Washington. I went to his office and he showed me on a computer screen all the
dots that were there in the map of the United States. Each and every aircraft,
which was flying in the skies of the United States of America, whether it was a
private plane or an airline, was reflected in those dots. It was updated every 12
seconds to show where the aircraft was moving. He could go to any dot and click
and find out what the airline number, where from it is coming, at what altitude it is

flying and a host of other issues.



So, all I am trying to say 1s that the challenge is not only in building a good
airport in terms of a terminal or a runway but also the challenge is to see that all
our technology, whether our CNSATM technology or our other technology in
terms of regulatory issues, is upgraded to standards which will meet the challenges
of the coming tomorrow.

Simultaneously, issues were raised about not only the regulatory issues of
the DGCA but also about the other economic issues. Therefore, on the lines of
TRAI for the telecom and as there 1s an Authority for power, there is a proposal to
bring in a regulatory authority. The Airport Economic Regulatory Authority 1s also
going to be set up very soon. We are going to the Cabinet and then introduce a Bill
later on in Parliament. It will, of course, come up for consideration of this august
House.

However, I would like to say that Mumbai and Delhi airports are not our
focus alone. That is why, first we identified about 25 airports as select non-metro
airports to be given treatment of world class airport standards. Not only these
airports would be looking just like the world class airports but they should really
meaningfully able to be the airports of the future, and airports which can be
international airports in future also.

From the list of 25, we have realised that 25 were not enough for the
country as big as ours. We thought we take tentatively around the number of 35
and we have not just restricted that number. It can go up also depending on how
we feel that the aviation growth is there. So, we have called these 35 airports as
the non-metro airports. We have divided them according to the regions of our
country. We do not want to just have 35 airports only where it matters. We have
given it a geographical colour so that every region of the country is well
represented. Whether they are places of tourism, religious tourism or places of
commercial importance, all are given their fair share so that there is equitable

growth of the country; and the growth of the country is on a very equitable basis.



I can assure you that whatever we are planning is not just for tomorrow.
Some Members did mention that we had only planned airports for today or as of

yesterday. I am looking at civil aviation as what it would be 50 years from now.
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3UTETET Sff, AT TG of U3RUEH & IR H 39« foarR @

&1 AT 8 I§ AT ¢ T 59 WG SIET § SIGT €1 {@AT g

PR A hdel Th WRUC & TR H Hgall YT H& ol 3T AT WA gl
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Fr gAY I B (IAUE) I F IR H ST T Fg W &, We are

trying to expeditiously complete the construction of a new integrated terminal for

500 passengers, including two passenger boarding bridges, expansion of apron,

etc., at a cost of Rs. 44.5 crore. 3'8?7 3elrar EF%‘ E’.T:I'Ié 3-13_'5',1 & I H AT
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HI N gH AT TIRT, S AU SEIaTel & dR H Hgl I-1| ATSIared
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About Bhubaneswar, I would like to assure that Bhubaneswar airport is also
amongst the top ten airports which have been taken up in the non-metro cities
because we understand its importance. It is the only operational airport in the
whole State of Orissa. That situation also needs to be corrected. We need to see
that there 1s more connectivity even with the State of Orissa. Therefore, we will
talk to the State Government to see how they can give us more connectivity.

Regarding Kerala, I assure Shri Radhakrishnan for all his labour that we are
having a very big programme for Thiruvananthapuram airport. We have already
completed the pre-PIB for the construction because the cost was above the

prescribed limit of sanction of the AAI and we require Project Investment Board's



clearance. However, I can assure you that pre-PIB is completed. The PIB work
will be taken up in the next one month or so. I can be very sure that you will be
getting a high-class international terminal. The cost is the highest amongst other
airports. It is in two phases. Its cost is about Rs. 256 crore. There are some little
land related issues which are awaiting with the State Government. Once they are
resolved, I think, in the first half of 2006 only, the work on the new international
terminal will begin in Trivandrum. I can assure that to you. . (Interruptions)

Regarding Kannur airport, the proposal has been received from the State
Government. When I myself came to Kerala, I had requested all of you that we
will have to go in for a green-field airport because the Airports Authority of India
will not be in a position to do it. We will have to do it on Cochin model. We are
now 1n discussion with the State Government and once the land issues and other
issues are frozen, once techno-economic survey and feasibility study is done, I am
sure, the Kannur airport will also see the light of the day. There is no doubt in my
mind that Kannur airport, at some stage, will become a reality. | am not talking of
five to ten years down the line; I am talking that in the near future, we can look for
having an international airport at Kannur also. . (Interruptions)

SHRI P.S. GADHAVI : What about night landing facility at Bhuj and renaming it
after the name of Pandit Shyam;ji Krishna Verma. . (Interruptions)

SHRI PRAFUL PATEL: Regarding names and other issues of airports, it is very
difficult for me to respond suo motu. These decisions are taken with a larger
consultation process as well as it ultimately goes to the Union Cabinet. Therefore,
[ cannot be committal at this stage on naming of any particular airport.

However, I do respect what you said about Goa. I was there just a few days
ago. Goa is one of the most congested airports. Though it is an international
airport and receives so many international chartered flights every day, it has so
many domestic flights also. The potential of Goa is unlimited in terms of tourism.
However, the constraints are there. We are in discussion with the Navy and with

the State Government for some additional land. The State Government has



recently agreed to give some land. Once the Navy gives land, then we will have a
larger parcel of land. We have a proposal to build an international terminal even at
the current Dabolin airport. As far as Mopa is concerned, it is a green-field airport.
At the moment, there is no concrete decision taken as to how to take it forward. I
hope, there are some local issues which you people will resolve more amicably.
However, that does not come in the way of what I have told you just now about
the development of Dabolin airport. . (Interruptions)

SHRI AVINASH RAI KHANNA : What about Adampur airport? . (Interruptions)
SHRI PRAFUL PATEL: Sir, there are so many areas like they are in Punjab. As
my friend Shri Vinod Khanna, who is not here, said about Pathankot. .

(Interruptions)

MR. DEPUTY-SPEAKER: He said about Pathankot.
S TP T :TolThic A FIOT I T FIT ¥ AR T§ IHTOT TIAC

FAT &1 #H IR AT T FgeAl A6 § o ool v 33 Arel 7 3T
200 gaTS STETSll T FefFefad @ 9T @ 1 PR 3T W a HAR A
TR FAFAad g &, TR # TR Foadfadl a8 &, &5 S |
W FAFAAE AGT A, WS 2-3 el # S T FASIGET 98 W@ 8,
TR AT arel AT 3 S 200-400 §ATS ST &7 ar they will be forced to

go to Pathankot or any other new place. I will also examine the situation with
regard to Adampur. But I can assure you that more connectivity will be there for
places like Tirupati, Kozhikode or other places.

All of you are yourself observing that there are new flights from the State
of Kerala into Delhi, which was never there earlier. This is all because of demand
for supply, and more supply is there automatically. They will be going into new
areas, and I think that this is what all of us are looking at, namely, a holistic

development.



As regards Port Blair, I can assure you that it is absolutely high on priority.
But we will have to discuss with the Navy about issues like how to take this
project and make it an international airport. I do agree that it is a larger issue as it
is not the issue only of the Ministry of Civil Aviation. I will take it up at the
appropriate quarters, and I am sure that the hon. Prime Minister is also very well
prepared for it. . (Interruptions)
As regards Chennai airport and Kolkata airport, both are also going to be
upgraded to the level of Mumbai and Delhi. This is definitely going to happen.
The hon. Speaker 1s not present in the House at the moment. He always asks me :
"What about the Kolkata and Chennai airports?" . (Interruptions)
SHRI P.S. GADHAVI: What about the night-landing facility in the defence
controlled airports?
SHRI PRAFUL PATEL: I will talk to the defence people and see what can be

done with regard to this issue.

A FRS SIER  F AT R AR FHAI &F & AU AgRIeg
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qifsTY H TITAIE &, and it can take 48 seater aircrafts. This is the future

of Civil Aviation. One cannot expect all the cities to be connected by large
aircrafts. Some cities, which are closer to bigger airports, should be connected by
smaller aircrafts so that the hub-and-spoke principle works. This is how one will
get actual connectivity to where one wants people to get it. So, I would request .

(Interruptions)

SHRI KINJARAPU YERRANNAIDU : What about Visakhapatnam?



SHRI PRAFUL PATEL: We are looking at Visakhapatnam. The terminal design
for Visakhapatnam is ready, and world-class consultants are doing all this. We will
very soon ask you to join us -- whenever we start the work -- in 2006. .
(Interruptions)

As regards Madurai, I myself had gone to Madurai. We are spending some
money there, but I do not have the exact figures for it with me right now.
However, besides Madurai, Trichy airport is also being developed into one of the
non-metro in the first phase. The designs for it are ready, and the work is also
going to start shortly.

[ wish | had a lot of time at my disposal to explain each and every point
raised in the House, but I will still make an honest endeavour to see that every
aspiration of all the sections of the House is fulfilled. After all -- I am repeating
this point -- if we are to see our country developed economically, then we must
understand that air connectivity and civil aviation has a very very meaningful role
to play in it.

As regards some concerns that I have not been able to address, I will
endeavour to speak to the hon. Members and try to see that their aspirations are
also fulfilled. Thank you very much, Sir.

MR. DEPUTY-SPEAKER: Shri B. Mahtab.

. (Interruptions)
KUNWAR MANVENDRA SINGH : Sir, the hon. Minister did not mention
anything regarding new airports at Agra and Mathura.
SHRI B. MAHTAB (CUTTACK): Sir, the hon. Minister in his reply has tried to
respond to all our queries. But the basic issue that comes up -- when we think of
the 50 years ahead -- is that we have only one aviation training institute at Amethi,
about which Shri Kharabela Swain also mentioned during this speech before the
august House. We are at a loss because we do not have sufficient pilots.

SHRI PRAFUL PATEL: Sir, [ would like to respond on this issue too.



SHRI B. MAHTAB : Sir, I would like the hon. Minister to throw some light on
this issue also.

SHRI PRAFUL PATEL: I think that in the host of issues, I forgot to reply on this
point during my reply.

SHRI B. MAHTAB : Therefore, | wanted to remind you about this issue.

SHRI PRAFUL PATEL: As regards the issue of pilots, I can assure you that the
Indira Gandhi Rashtriya Udaan Academy (IGRUA) at Fursatganj right now has an
intake of about 50 pilots at a time.

We are going to see that, that capacity is doubled from 50 to 100. We are
also trying to see that, that becomes upgraded further into a much more
sophisticated type of simulator and aircraft also.

The Government of India i1s proposing to start a second Academy in
Gondia, that is, in Maharashtra, in my own constituency. That is the second
Academy which is coming at the national level.

We are also in the process of encouraging more flying-training schools
across the country and there is no bar or ban on opening of new flying schools.
There is a policy which permits that and I am telling you that there is a lot of
enthusiasm in this sector and a lot of people are showing interest in this sector.

The pilots' shortage has been temporarily met by allowing foreign pilots to
be brought in because we do not want the civil aviation's activities to be just
stopped only because of shortage of pilots. We have also increased the age limit of
pilots from 60 to 61 years in the first attempt and after seeing one-year's
experience, we have raised the age limit from 60 to 65 years, provided the second
pilot is less than 60 years of age. We have experienced pilots. Now-a-days, the age
and the health of people up to 65 years is okay, but still, we have taken the
precaution and kept the second pilot's age limit to be below 60 years. We feel that,
that has helped in easing the shortage to some extent, but we do want to see that

more flying schools come up in the country, and we will encourage it as a policy.
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@rat SATUaN| Ladakh is a very good route where there is a good amount of traffic.

[ will personally look into that.
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19 .43 hrs. (Shri Varkala Radhakrishnan in the Chair)
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SHRI SURAVARAM SUDHAKAR REDDY : Sir, I asked you a question about
shifting of Hyderabad Airport and retrenchment of workers.
SHRI PRAFUL PATEL: There is a policy and it is now very difficult to move
back from the stated policy.
MR. CHAIRMAN: If the House agrees, we will take up 'Zero Hour' matters, that
1s, matters of urgent public importance.
THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI BIJOY HANDIQUE): Sir, after the Minister's nice reply, let us go home
happily.
THE MINISTER OF WATER RESOURCES (SHRI PRIYA RANJAN
DASMUNSI): It was an important issue and every question has been answered by
the hon. Minister. I feel that if the Members agree, we need not take up 'Zero
Hour' today.
SHRI BIJOY HANDIQUE: Let there be no 'Zero Hour' today.
MR. CHAIRMAN: I shall mention one thing. If the House agrees, we will take it

up now, otherwise we will take it up tomorrow.

SOME HON. MEMBERS: Sir, let us take it up tomorrow.



